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Vanon* modalUie#hy *&k£ ladba ea* 
terpnse a»a&p»x&&pm 'mvtoh 
tu*£s wcredbcSt̂. Aw^w l*w* taken 
to arrange visits of representatives of Freoca 
enterprises to I®4** to study for themselves 
the Ittdum industrial c&paHmies as alto ca
pabilities m the areas of Civil workscon- 
sultancy, etc these discussions have been 
held recenty and it ife too early to except any 
specific identification of projects for joint 
participation

BtecttMkw with littoral Conntriaa 
***** Commoa 
Market

6769.  SMIU K. MALLANNA :

SHRI GAJADHAR MANJHI .

Will the Minister of COMMERCE be 
pleased to state

(t) whether there is any proposal under 
the consideration of Government to hold 
dflscusaion with littoral countries on  the 
problem of Asian Common Market,

(b) whether any such country has given 
its views to the Government of India on this 
question, and

(c) if so, the names of such countries 
alongwith their views ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE  (SHRI 
VISHWANATH PRATAP  SINGH)
(a) to (c)  There is no specific proposal 
£»r setting up an Asian Common Market 
so f̂r However, m the. course of talks which 
Hi* Imperial Majestry the Shahenshah of 
Iran had with our Prime Minister during 
hjfaf visit to New Delhi from October 2 to 
October 4, 1974, it was agreed that there 
Was scope for greater eonomic and cultural 
cooperation within the region as a whole, 
covering littoral  countries  of Indian 
Ocean

Negotiation* with IMF, World Bank 
and OPEC for oil fadlitiei

6770 SHRI SHARAD YADAV Will 
the Minister of FINANCE  be pleased to 
state:

(a) whether Government have negotia
ted oil fiKSh ties with the International Mo* 
notary Fund, World Bank,  OPEC and 
Ottter institutions and organisations;

(b) tt*0, the detail* of the agreement® 
made; and

tbedifficjikfes experiencedfajafetsccuniry 
as * result ofincrease in petroleum prices 7

THE MINISTER OFFINANCEfSHRI 
C. SUBRAMANIAM) . (a) and (b) The 
Governof India has drawn a stun of 
SDR  200 million (Rs  193 86  crores) 
from the International Monetary Fund la 
October-November, 1974, under th« *974
Oil  facility  The amount is repayable 
over a period of4 to 7 years and Carries an 
average interest of 7% No other institution 
or organisation has set up any oil facili*-
ty

(c)  The drawing would reduce to some 
extent the strain on India's balance of 
payments caused by the increase m price of 
petroleum and petroleum products
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